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under consideration of Government so that the results will be known 
for arranging education of beggars' within a .hort time. Under the pre-
children in the country; and Bent plan, some selected spots in the 

area will be fished with dilferent 
(b) if 10, a brief outline of the types of flabing gear so as to enable 

us to ascertain the quantity of fish 
present as well as the suitability of 
the fishing methods. After the sur-
vey is over, a commercial flahlng 
scheme will be taken up if the results 
achieved warrant it. 

aeheme? 

The Deputy Mbdster In tile MIIIIB-
try 01 Law (SIIrI Ja ..... tha Bao): 
(a) No. Sir. But beggars' children 
arp automatiC'ally entitled to the edu-
cation which is free of eDft to other 
children in the country. 

(b) Does not arise. 

821. Shrl MoIuuIIIIIad 1Waa: Will 
the Minister of Food and ArrJca1tue 
be pleased to state: 

(a) whether the Central Govern-
ment and the State Government of 
West Bengal have jointly planned for 
fishing in the Sunderbans area of 
West Bengal; and 

(b) if so, the main outUnes of the 
.cheme? 

The Depoty MlDlllter ID tile MIDIs-
try of FOOcI and Aplealtare (SJad 
D. B. Chavan): (a) and (b). The 
question of undertaking fishing in the 
Sunderbans area is, at present, in an 
exploratory stage and no scheme of 
a commercial nature has yet been 
prepared. In order, however, to 
determine the feasibility of 'under-
taking a commercial .scheme, a prog-
ramme of exploration and research 
has been t/lken up by the Centre and 
simultanedilsly some boats of the 
Government of West Bengal are also 
ftshlng in the coastal waters. Admi-
nistrative arrangements have aI'Io 
been made to combine the operations 

\ 

III. SbrI B. P. Chatterjee: Will the 
Minister of Food BIld AtrIcIIHare 
be pleased to state: 

Ca) whether there is 
under conaideration of 
to make 'Forests' a 
subject; and 

any proposal 
Government 
'Concurrent" 

(b) if so, at what stage it Is? 

The Deputy MlDlster In the MIDIs-
try 01 Food IUItI Arrlealtare (SIIrI 
Shahuawu Khan) (a) 'No, Sir. 

(b) Does not arlBe. 

SoH Couervatlcm 

W. SbrI R. P. Chatterjee: Will 
the Minister of Food and Aplcal-
tare be pleased to state the steps 
taken by the Centre or the state. to 
make effective soil conservation 
work in the privately owned lands? 

The Deputy Minister In the Minis-
try of Food anti Acrlcalture (SJad 
Shahnawaz Khan): The following 
steps have been taken by the Centre 
as well as the State Governments to 
make effective soil con.ervation pro-
grammes which cover both privately 
owned lands and Govemment 
lands:-

(I) Adequate prOVlSlon has been 
made In the Third Five Year 
Plan for tilte execution of soli 
conservation .chemes. 
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(il) A Central Soil Conurntion comervation problems and 
Board has been set up by the demonstrate the results to 
MiniltlT_ of Food and Agri- the cultivators of neighbour-
culture which is responsible ing areas. Training in .oil 
for initiating and co-ordinat- conservation il alllo impart-
ing research in soil conserva- ad at theae Centrel. 
tion, assisting the State. in 
drawing up loil conservation 
schemel, arranging training 
of technical personnel for 
these schemes and recom-
mending financial assistance 
to the States. 

(iii) State Soil Conservation 

(iv) 

Boards have been set up in 
most of the States to initiate, 
formulate and recommend 
suitable soil conservation 
schemes to the State Gov-
ernments. 

Soil conservation organIza-
tions have been established 
in the States for tbe Imple-
mentation of the soil conser-
vation programme on sound 
technical lines. 

(v) Financial assistance In the 
shape of subsidy and loan II 
granted to the c:ultivatora to 
meet ·the expenditure on soil 
conservation works. 

(vi) Soil Conservation Leaialatlon 
has been enacted by most of 
the State Governments to 
empower them with ade-
GUIlte authority to eDlure 
dective implementatiQn of 
the pFogramme on watershed 
baaia. 

(vii) All India Soil & Land UII! 
Survey Organization of the 
Government of India carries 
out loil and land use survey 
to help the States for plan-
ning el!ective mil conser-
vation programmes. There 
are also 9 Soil Conaervation 
Research Demonstration and 
Training Centres set up by 
the Central Government in 
varioul parts of the country 
to carry out research on'lOil 

MInor JrrIptlllD I'rojeoU 

8M. Shrl .... 11 Benau RaJ: Will 
the Miniater of FOOII IUII1 Alricldtlln 
be pleased to state: 

(a) whether any assistance II bein8 
given to encourage minor irrigation 
projects in the States; anet 

(b) If so, whether such assistance 
is outside the plan expenditure? 

The DepatJ Mlniater in the MInI8-
tr, of Foell aad Ap-lealtlln (Shri 
Sha!lII&wal Khall): (a) and (b). Yea. 
for acceleratiOn of minor irrigation 
programmes, additional allocation at 
Central _iltance over and above 
the annual Plan ceiUngs have bMD 
made to varioul States from the 
beginning of Third Plan a. under:-

Yell .. 
1. 1961-62 
2. 1962-68 
3. 1988-84 
4. 1984-65 

ca.. In ""ore" 
8.110 
9.26 

12.11 
12.SS 

(for miner Jrription and 
qrlcllUural productloa 

programmes combiDedJ 

At the time of the ADD1I&l Plan 
.dis0Wl1iona for 1:885-111, the quutlaJa 
whether .!hue amounts of BI8tstuIce 
will be in addition to the Plan ceil-
Ing. will also be reviewed. . 

ACCOIDIIlOdatlOD 'or ToarIIIta at 1_ 

m. Slid IUaam IAI 8arat: Will the 
Minister of ~ be pleued to 
state: 

(a) whether Govemment are aw .. 
of the hardship experiencecl by tourl3t8 
and other paasengerl, tr.velling by air 
to Brinegar, when they are held up at 
Jammu due to bad weatlier, becauae 
of the paucity of proper accommode-
tlon there; and 




